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MINISTRY OF AGRICUUII,JRE

(Departmert of Agricullure 8nd Cooperstion)

CORRIGEI{IXM

New Delhi, the 30th January, 2009

S,O. 374(D.-ln the Notification of dre Govemment

of India inthe Ministry of Agriculture number S.O.45(E)
published in the Gazette of IndiE ExEaordinary, Part II,
Section 3, Sub-section (ii) on 8th January, 2008, in para

l(l) for the year "2007" read "200t".
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New Delhi, the 30th January" 2009

S,O. 375(E).-ln the Notification of the Govemmenl

of India in the Ministry of Agriculrure number

S,O. 46 (E) published in the Gazette oflndiE Excaordinary,

Pafi II, Seclion 3, Sub-section (ii) on Eth January, 2008,

in para t(1) for the year "2007" read "200E".
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New Delhi, the 30th January, 2009

S.O. 376(E).-ln the Notification of dre Goverrunent
of India in the Ministry of Agricuiture number
S.O. 47(E) published in the Gazette of Indi4 Extraordinary,
Pafi II, Section 3, Sub-section (ii) on Eth January,2008,
in para l(l) for the year.2007" read.,2008".
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